
HIGH COURT OF DELHI
Slicrshiili Road New Delhi

No. /DI-lC/Gaz./G-3/Z023 DWI
lironit

The Registrar Gciicrul,
l-ligh Court of Delhi,
New Delhi.

To.
The Diiccior,
Nuiionnl lutliciiil Acndciny,
Blitidbliudii Road, l’.O. Siirnj Niigiir,
Bliopnl-462044 (M.P.)
[Fox No.+9l 755-2696904, Tel: 0755-2696766]
Emiiil: i'gocln@iiji\.gov.in

Sub: North Zone-ll Rcgioiiiil Ciinl'croiicc on "Contciiiporiiry Judlclnl Developments
iillll Strengthening Justice thrniigh Liiiv & 'l"cclinology” [P-1332] (29"‘ & 30"‘
A[1i'il,2023).

Sir.
ln continuation to this coui1‘s letters No. l97Z/DHC/Gaz./G-3/2023 dated 24.03.2023

8: Nu. 2437/Dl-lC/Goz./G-3/2023 dated l8.04.2023, on the above subject, l am directed to say
that Hon‘ble ilie Chief Justice has been pleased to exempt Mr. Siddhartha Malik, CMM,
Central District, Tis I-lazrtri Courts, Delhi from attending the programme no. P-1332, North
Zone -ll Regional Conference having the theme “Contemporary Judicial Developments and
Strcngtlieniiig Justice tlirotigli Law & Technology“ scheduled to be held on 29"‘ 8; 30"‘ April
2023 at Sllll‘l't|?1(l‘iP), to be organized by National Judicial Academy, Bhopal in collaboration
with the l-ligli Court of l-liinaclial Pradesh and the l-limaclial Pradesh Judicial Academy and in
his place Ms. Madhu Jain, Principal District 81. Sessions Judge, Nonh District Rohini Courts
Delhi has been nominated for attending the said programme.

Yours Sincerely,

(Vinay Sharnia)
Assistant Registrar (Gaz.-IB)

for Registrar" General

_. 17,071.3-

Qgxqwli O/\o\-3/2023 Dated éuhbbflN°--,———/DHU an - - ‘ trict &t'on to the Principal D“- ' d necessary act inform the,_ Copy forwarded for infonnation an lh. Wm, the request to
Sessions Judge (HQ5)» T15 Ham“ cmms’ De 1' ' from theconcerned officer, 6<>°°Ydl"ElY- Q23 d 12.04.2023 received _ _
Copy along with copy oi‘ letter dated l3.03.2 -Bl"! ‘ ha, Pradesh Judicial, - Director I-liinac _

Aggdcmy,Slllll'll8l’8Sp6¢llV¢|Y °"”*‘ - details, e-mail 5, . - l tl econtact _ _
.\innh District. Rohini Courts with the re:u{=5;:§di‘;“:“;$diéia, Academy, Shimlfl °" 3
Nd ,0“, pmgrarrime directly to l-liinac a
".\ai‘.'. . _

.. ' ' d necessary action io.- . _‘Sn. forwarded for information an _ d h Ravflrswnod, Slnmla
\,_, We Registrar General, High Conn of l-limachal Pra es .

l'Il00l e-mail- _ - S1-mm.3 . - - , Sh ta. 16 Mile “
(ii) The Director, Himachal Pradesh Judigifl Aca<:;1_1?'a‘h lfllficjn ). ’Mandi National l-lighWi\)'- Slitmle "1 (M ‘ ~1——"-@-"-

(Vin y Sharma)
Assistant Registrar (G*1Z~'IB)

OFFICE OF THE PRINCIPAL DISTRICT & ES IONS Jlifi € (I-IQ$)= DELHI
Nogtls /I ') , r’ Q Misc/Trng/Gaz./2023 Dated, Delhi tli§ E;

Copy forwarded along with its enclosures to the following, for inf0rmation:-
1) Sh. Siddhartha Malik, CMM, Central District, Tis Hazari Court, Delhi.
2) The DDO, Accounts Branch, Tis I-lazari Court, Delhi. _
3) The P.S to Ld. Principal District 8: Sessions Judge (_I-Iqs), Delhi. .

‘,4;/The Website Cornrnittee, EllgllSh/W, T15 H313" COUTL DQ1111-
5) The Layers for uploading the same.
6) The Dealing Clerk (Leave), Judicial Branch, Central District, Tis Hazari Court, Delhi.

(I(a\B1>i/ ‘<§j*::
Officer-In-Charge (Judicial Branch, HQs) _

For Principal District & Sessions Judge(Hqs):Delh1

——— 4-...A__ -..,,.,


